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g srHaET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 24th February, 2026

S.0. 970(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, S.O. 5813(E). Dated:16/12/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of Toll Plaza Maintenance, management and operation of NH753 B in
the stretch of land from Km. 78.27 to Km. 116.67 in the district of NANDURBAR in the state of MAHARASHTRA

And whereas the substance of the said notification has been published in “Deshdoot”(Marathi) dated
07/01/2026, “Deshdoot Times”(English) dated 09/01/2026, under sub-section (3) of section 3A of the said Act.

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately.

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government.
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Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose.

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH753 B in the stretch of
land from Km. 78.27 to Km. 116.67 in the district of NANDURBAR in the state of MAHARASHTRA

[State: MAHARASHTRA

|IDistrict: NANDURBAR

S1. No.

Survey/Plot
Number

Type of Land

Nature of
Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

Lt | 2

6 |

|Taluk: Akkalkuwa

[Village: G

avhali

1

27/1/A

Private (Wet)

Agriculture

0.0036

Lalitabai Bharatsing
Valvi
27/1/A

29/2/A/3

Common (Wet)

Agriculture

0.0022

Baliram Irya Padavi
29/2/A/3

Village: Dowda

3

23/4

Private (Wet)

Agriculture

0.0025

Parvatibai Kiran
Vasave, Mograbai
Vinayak Padavi,
Bebibai Ghulji
Vasave

23/4

Village: Pechari Deo

4

1/C

Private (Wet)

Agriculture

0.0155

Tedgya Margya
Vasave,Partya
Margya Vasave,
Parmesh Bharat
Vasave,Surtya
Margya Vasav,Hurtya
Margya Vasavee

1/C

3/1

Private (Wet)

Agriculture

0.0028

Rupji Goma Vasave
3/1

Village: K

orai

103

Private (Wet)

Residential
Non-
Agricultural

0.0327

Government Rest
House
103

21/1

Private (Wet)

Residential
Non-
Agricultural

0.0243

Aashish Sorabji
Ankaleshwariya,
Danesh Sorabji
Ankaleshwariya
21/1

96

Government (Wet)

Cattle field

0.1198

Government Graze
Land/Cattle field
96
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|Village: Jamali (umar-kuwa)

9

4/2/A/2+2/B

Private (Wet)

Agriculture

0.0015

Bhimshingh chamnya
Wgere, Balubai
Singya Valvi Wgere
4/2/A/2+2/B

Village: Mithyafali

10

10/5

Private (Wet)

Agriculture

0.0046

Noor Mohammad
'Yaar Mohammad
Makrani

10/5

11

5/1

Private (Wet)

Agriculture

0.1166

Mahemud Mustafa
Makrani
5/1

Village: Rajmohi (Mothi)

12

67

Private (Wet)

Agriculture

0.0015

Saadaad Lukman
Makrani
67

13

69/1

Private (Dry)

Agriculture

0.0838

Samshadbi
Bashiroddin Makrani,
Nashiroddin
Bashiroddin
Makrani,A.Raheman
Bashiroddin
Makrani,, Karimabi
Mehboob Makrani,
Anyasali Bashiroddin
Makrani,, Hamidabi
A.Kaleem Makrani,
Sadikali Bashiroddin
Makrani,, Faridabi
Firdoskhan Makrani,
Afsarali Akbarali
Makrani, Sultanabi
Akbarali Makrani,
Aakibali Akbarali
Makrani, Aaftabali
Akbarali Makrani,
Shirinbano Akbarali
Makrani, Aslam
A.Majid Makrani,
Sabinabi Abdul Majid
Makrani, Salman
A.Majid Makrani.
Mehjabin Mustak
Makrani, Ajizabi
Karim Makrani,
Aarefabi Juber
Makrani, Taslimabi
Sherkhan Pathan,
Aalemabi Aarif
Ahemad Pathan.
69/1

14

69/2

Private (Dry)

Agriculture

0.05

Gulam Gafoor
Makrani, Ashfaque
Ali Shaukat Ali
Makrani

69/2
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|Village: Rajmohi Chhoti

15

8/1

Private (Dry)

Agriculture

0.0105

Muslim Kabrastan
8/1

16

8/2

Private (Dry)

Agriculture

0.0105

Muslim Kabrastan
8/2

17

9/1/A

Private (Wet)

Agriculture

0.1772

Laxmikant Laxman
Valvi
9/1/A

18

9/1/B

Private (Wet)

Agriculture

0.1536

Shankar Aamshyaa
Padvi
9/1/B

Village: Makranifali (CT)

19

22/1

Private (Wet)

Agriculture

0.0347

Usman Gani
Noorhusain Baloch
22/1

20

23

Private (Wet)

Agriculture

0.0513

Usman Gani
Noorhusain, Zakir
Husain Noor Husain
Baloch

23

21

30

Private (Wet)

Agriculture

0.0231

Muslim Panch Jama
Masjid Akkalkuwa
30

22

33/2

Private (Wet)

Agriculture

0.0282

Gulshanbi Mahmad
Umar Baloch
33/2

23

34/2

Private (Wet)

Agriculture

0.1516

Waheedaabi Ismaeel
34/2

|Taluk: Talode

|Village: Satone

24

73 Pai.

Private (Wet)

Agriculture

0.1999

Umdya Pukhlya
Vasave, Ojna Pukhlya
Vasave, Olibai
Pukhlya Vasave,
Kashiram Pukhlya
Vasave, Dasha
Pukhlya Vasave,
Pachubai Shivaji
Padvi, Muri Vija
Vasave, Ravidas
Pukhlya Vasave, Lasu
Mainji Padvi,
Shantibai Rupsing
Vasave, Soju Pukhlya
Vasave, Honibai
Pukhlya Vasave,
Chevarya Pukhlya
Vasave, Ramesh
Gulabsing Padvi,
Saralbai Uttam Padvi,
Dharma Jalamsing,
Vishal Kuvarsing
Valvi

73 Pai.

25

9pai.

Private (Wet)

Agriculture

0.0601

Jahagirdar Amsha
Padvi, Jhalubai
Amsha Padvi ,
Polusing Amsha

Padvi , Lalsing
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Amsha Padvi, Atrya
Amsha Padvi, Jayant
Motya Padvi ,
Mukunda Motya
Padvi, Ananda
Motya Padvi , Bilubai
Motya Padvi,
Ananda Motya Padvi
, Bilubai Motya Padvi
, Ramlal Gonya Padvi
, Sojanabai Gonya
Padvi, Sega Gonya
Padvi , Kalusing
Gonya Padvi
,Jehdubai Komnya
Vasave , Mangalabai
Pachya Valvi

9Pai.

Village: Bhavar

26

13 Pai.

Private (Wet)

Agriculture

0.0004

Urmilabai Girdhar
Pimpare, Suryakant
Girdhar Pimpare,
Girdhar Kashinath
Pimpare, Girdhar
Kashinath Pimpare.
13/1/A, 13/1/B.
13/2/A, 13/2/B

13 Pai

27

14/3

Private (Wet)

Industrial Non-
Agricultural

0.1105

Tarachand Sagarmal
Agrawal, Dipak
Tarachand
Agrawal,Atul
Tarachand
Agrawal,Vinodkumar
Prabhudayal Agrawal
14/3

28

14/4/2

Private (Wet)

Industrial Non-
Agricultural

0.1636

Rakesh Arun
Morankar, Rupali
Hemant Wani
14/4/2

29

15 Pai.

Private (Wet)

Agriculture

0.1077

Bhaskar Hiralal
Shende, Ambika
Mohan Suryawanshi,
Vandanabai Vijay
Wagh, Lalita Ratilal
Mali, Ratilal Gaba
Mali, Nirmalabai
Vasudev Mali, Pradip
Urf Rahul Vasudev
Mali, Lilabai Vinayak
Mali

15 Pai

Village: Taloda

30

145 Pai.

Private (Wet)

Agriculture

0.3519

Mohan Krushna Mali,
Vivek Ramesh
Suryawanshi,
Shubhangi Rajesh
Shende, Saurabh
Ramesh Suryawanshi,
Seema Ramesh
Suryawanshi,

ShyamPremchand




[T &% 3(ii)]

BIESEEIRISEE S RIEIEU

17

Solanki, Pramilabai
Tukaram Mali
(Suryawanshi) Jagan
Krushna Mali.145 P.
145 Pai

31

149 Pai. A

Private (Wet)

Agriculture

0.4948

Kalpnabai Satvin
Padvi, Induben
Ramchandrabhai
Valvi, Kalpnaben
Vikrambhai Valvi,
Jayeebai Valji Bhil,
Dhanraj Manilal bhil,
Parvatiben
Ramchandrabhai
Valvi, Pratapbhai
Ramchandrabhai
Valvi, Pramilaben
Prabhubhai Valvi,
Motubhai Budhya
Valvi, Rajendrabhai
Ramchandrabhai
Valvi, Remiben
Mojabhai Valvi,
Rangubai Manilalal
Bhil, Samruddhi
Prabhubhai Valvi,
Soham Prabhubhai
Valvi, Pramilaben
Prabhubhai Valvi,
Chhabilal Manilal
Bhil 149/1, 149/2
149/ pai A

32

150 Pai.

Private (Wet)

Agriculture

0.6779

Manoj Ramdas
Magare, Jitendra
Radheshyam
Narayani,
Radheshyam Totaram
Narayani, Shashikant
Sunil Magare,
Dhananjay Magan
Mali

150 Pai

33

151 Pai. 2

Private (Wet)

Agriculture

0.1482

Vatsalabai Ramesh
Magre
151 Pai 2

34

151 Pai.l

Private (Wet)

Agriculture

0.2266

Tukaram Janglu Mali
151Pai. 1

35

152 Pai.

Private (Wet)

Agriculture

0.2323

Bhagwan Tulshiram
Mali, Tulshiram
Ramkrushna Mali,
Sheetal Rakesh
Magre, Rakesh
Rajaram Mali,
Madhukar
Ramkrushna Mali
152 Pai.

36

153 Pai.

Private (Dry)

Agriculture

0.126

Shrikrushn Khandsari
Shugar Mil
,Satishkumar Ramlal ,
Vinodkumar
Prabhudayal
,Prabhudayal
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Sagarmal , Dipak
Tarachand Agrawal
,Tarachand Sagarmal
Agrawal, Girish
Prabhudayal , Atul
Tarachand Agrawal
153 Pai.

37

154Pai.1

Private (Wet)

Agriculture

0.4917

1) On behalf of all
partners of Shree
Krishna Khandsari
Sugar Mills, Taloda.
2) Girish Prabhudayal
Agrawal

154Pai. 1

38

154Pai.2

Private (Wet)

Agriculture

0.1106

Rakesh Rasikalal
Wani
154Pai. 2

39

154Pai.3

Private (Wet)

Agriculture

0.1271

Avinash Vasantlal
Parikh , Charulata
Nandkishor Yani,
Chhaya Subodh
Talati , Trupti Asati
Desai , Vaijantiben
Hasmukhbhai
Dhokshi

154Pai. 3

40

154Pai.4

Private (Wet)

Agriculture

0.006

Rameshlal Motilal
154Pai. 4

41

158 Pai.l

Private (Wet)

Agriculture

0.2398

Arun Ramchandra
Wani
158 Pai. 1

42

160Pai.1

Private (Wet)

Residential
Non-
Agricultural

0.5561

Hitesh Vinod
Chaudhari , Giridhar
Kashinath Pimpare ,
Jyotsna Mitalkumar
Twale , Vilas
Kashinath Pimpare ,
Shantilal Kashinath
Pimpare , Sudhakar
Kashinath Pimpare ,
Naththu Kashinath
Mali , Shantilal
Kashinath , Bansilal
Ranchhod Chaudhari,
Saroj Sureshrao
Kanade , Lavkumar
Naththu Pimpare ,
Shakuntalabai Bhr.
Madhukar Mali

160 Pai. 1

43

160Pai.2

Private (Wet)

Residential
Non-
Agricultural

0.101

Shantilal Kashinath
Pimpare, Shantilal
Kashinath Pimpare,
Shantilal Kashinath
Pimpare, Hitesh
Vinod Chaudhari,
Hitesh Vinod
Chaudhari,Devendra
Vinod Chaudhari,
Devendra Vinod
Chaudhari, Narendra
Devidas Rane, Dilip
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Gula More, Amar
Ramkrushna Rajkule,
Narendra Devidas
Rane, Shantilal
Kashinath Pimpare,
160 Pai. 2

44 161 Pai.l Private (Dry) Agriculture 0.3689||Parag Rajendra
Suryvanshi,
Mahendra Pundlik
Suryvanshi, Vaibhavi
Rajendra
Suryawanshi Minor
Guardian Manisha

Rajendra
Suryawanshi
161 Pai.l
45 162 Pai. Private (Wet) Agriculture 0.1559|[Babulal Sakharam
Mali
162 Pai.
46 165 Pai. Private (Wet) Residential 0.2839|[Nana Pandu Vanjari,
Non- nagar parishad taloda
Agricultural 165 Pai.
47 167 Pai. Private (Wet) Agriculture 0.4206||Anjana tapiram

mali,Sharmila
Rajendra Battise
Saribai Rasiklal Mali,
Bhagwan Rasiklal
Shende (Mali), Vilas
Magan Mali,
Kamubai Arjun,
Gojrabai baap Hula,
Gopabai Shivala
Mali, Narayan
Dhondu Mali,
Nirmala Vasudev
Mali, Pradip urf
Rahul Vasudev
Mali.Yamunabai
Bhagwan, Rajendra
Dhondu Mali,
Radhabai Shankar,
Lilabai Vinayak Mali,
Vinayak Dhondu
Mali, Subhadrabai
Somnath, Sudarmai
Hula, Gadhukar
Dhondu Mali.

167 Pai.

Total|| 6.8636|| |
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